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ton from Pakistan by making the
payment in £ sterling;

"(b) whether the Pakistan Govern-
ment have charged higher price than
that prevailing in Egypt, Sudan, East
Africa or the International price; and

(c) if so, the reasons for agreeing
-to import cotton from Pakistan?

The Minister of Commerce (Shri
Dinech Singh): (a) Government have
not purchased any cotton from Pakis-
tan. The House is aware that coiton
is not purchased abroad by Govern-
ment but by actual users, either
+directly or through their nominees.

(b) and (c). Do not arise,
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Will the Minister of Comu:nerce be
pleéased to refer to the reply given
-to Starred Question No. 345 on the
~7th April, 1967 and state:

(a) whether any decision has since
been taken regarding the location of
the centrally-sponsored export-orirn-
- ted spinning mills; and

(b) if so, the nature thereof?

The Deputy Minister in the Ministry
.of Commerce (Shri Shafi Qureshi):
(a) and (b). The question of location
.of Centrally sponsorcd export-orien-
ted spinning mills is still under exa-
- mination.
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 Will the Minister of Indnstrial

Development and Company Affairs be
pleased to refer to the reply given to
Unstarred Question No. 2819 on the
16th June, 1967 and state:

(a) whether it is a fact that the
National Instruments Ltd., is without
a Chairman of the Board of Directors
for a long time and the Board meets
irregularly and ineffectively;

(b} if so, for how long this state
of affairs will be allowed to continue;

(c) whether it is a fuct that pro-
duction and development schedules
of many items, including defence re-
quirements are lagging behind; and

(d) whether Government propose to
set up a Committee to investigate
into the affairs of the undertaking?

The Minister of Industrinl Develop-
ment and Company Affairs (Shri
F. A, Ahmed): (a) to (d). Since the
resignation of the last Chairman, the
National Instruments Ltd. have heen
without @ Chairman for the last few
months. Action is being taken tg ob-
taln the services of a suitable Chair-
man and he is likely to be in position
soon.

Meetings of the Board of Directors
have taken place regularly and thé
Board have given effective directions
to the Management from time to time.

There has been = fall in sales and
curtiilment of production for certain
traditional items which is due to &
slump in the engineering industries
in the country and due to the lowering
of the demand from State and Central
Ciovernmefit Departments fer  the
sterhs Yn question, The Comphny aré





